
01.09.2017                J-1                PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

COURT NO. 1 
(DIVISION BENCH-1)
HON'BLE THE ACTING CHIEF JUSTICE
HON'BLE MR. JUSTICE   C.HARI SHANKAR  

1. FAO(OS)141/2017 NATIONAL HIGHWAYS ABHIJAT, DR. MAURYA VIJAY CHANDRA
 AUTHORITY OF INDIA NIKHIL PRAIKSHIT

VS. BBEL-MIPL(JV) KIRAN SURI, HITENDRA NATH RATHI

COURT NO. 6 
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE CHANDER SHEKHAR

AT 2.15 P.M

1. W.P.(C) 9413/2016 UNION OF INDIA RIPU DAMAN BHARDWAJ 
AND ORS. T.P. SINGH, SAHAJ GARG
VS. SANJAY KUMAR NAIK V.S.R. KRISHNA
AND ORS.

2. W.P.(C) 1473/2017 UNION OF INDIA AND ORS. RIPU DAMAN BHARDWAJ 
VS. SANDEEP KUMAR SWAROOP T.P. SINGH, 
AND ORS. JYOTI SINGH, N. RAJA

COURT NO. 6 
(DIVISION BENCH-III)
HON'BLE MR. JUSTICE SANJIV KHANNA
HON'BLE MR. JUSTICE NAVIN CHAWLA

AT 2.15 P.M

1.LPA 454/2017 AIR INDIA LIMITED SANDEEP SETHI
VS. NEETA KHUNGAR MUKESH KUMAR

BHAVANA, MANINDER ACHARYA
ANKITA PATNAIK



01.09.2017                J-2                PRONOUNCEMENT OF JUDGMENTS(APPLT. JURISDICTION)

COURT NO.34  
HON'BLE MR. JUSTICE SIDDHARTH MRIDUL
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 2.15 P.M

1. CRL.A 740/2014 PRAMOD KUMAR JAISWAL AJAY VERMA, 
VS. STATE (GOVT OF NCT RAJNI GUPTA
OF DELHI)

2. CRL.A 1509/2014 RAVINDER SINGH MANOJ SHARMA
VS. STATE MANORANJANI

RAVI NAYAK

  COURT NO.15  
HON'BLE MS. JUSTICE ANU MALHOTRA

AT 2.15 P.M

1. W.P.(C) 2388/2017 DIRECTOR IN CHARGE A.K. VERMA 
ESI CORPORATION AND ORS. GOPI CHAND
VS. M/S DELKAN BUILDTECH
(P) LTD.
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